

Greeting

Dear Sir/ Madam

We are pleased to inform you to that IAMR Law College is going to organize a National Essay Writing Competition on the topic of “Human Rights as a Principle for the Protection of Traditional Knowledge and Indigenous Knowledge”.

The aim of this Essay writing competition is to encourage all the students to showcase their unique writing skill.

So, we request you to kindly encourage your students for taking advantage of this unique opportunity of sharing knowledge and information.

Thank You
Regards
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About The College 
IAMR Law College, a professional autonomous college functioning under the aegis of Ideal Educational Society, established in the year 2000 IAMR in parts rigorous and multi-disciplinary legal education with a view to producing world-class legal professionals, scholars & public servants. IAMR Law College empowers ifs students with knowledge, skills and vision to meet the challenges & opportunities
About the Competition
Around the world, various local communities possess knowledge and practices gained by them through experience of centuries and transferred from generation to generation. This culturally transmitted knowledge is referred to as traditional knowledge.
The nature of indigenous knowledge as expressed in expressions of folklore like art shows that IPR is inadequate to provide the protection needed for indigenous knowledge. The existing IPR agenda is oriented around the concept of private ownership and individual innovation which encourages the co-modification of traditional knowledge without benefit sharing to indigenous communities. Traditional knowledge and human rights are two fields that have largely developed separately despite being interrelated. A number of international institutions are pursuing different priorities related to the protection of traditional knowledge.
 IAMR Law College is organizing an essay writing competition for the purpose of encourage all the students to showcase their unique writing skill.. This competition is set up to encourage budding writers from all parts of India and provide them with professional support in becoming successful.
Essay Topic
“Human Rights as a Principle for the Protection of Traditional Knowledge and Indigenous Knowledge”
Eligibility
1. All undergraduate and postgraduate students from recognized Colleges/ Universities are eligible for the event.
2. Only one submission per author will be accepted. Multiple or incomplete submission lead to disqualification. 
Registration
All participant have to register themselves with required registration fee (Rs. 400/-) on or before 10 February 2019.
Fee should be submitted by
1.  Demand Draft in favor of IAMR LAW COLLEGE, GHAZIABAD with registration form.
2. through NEFT at: 
Bank: Kotak Mahindra Bank, Rajnagar, RDC
Account holder name- IAMR Law College
Account number: 6711492554
Ifsc code: KKBK0000677 
Important Dates
Date of Registration:		10th February, 2019
Last of Date Essay submission:	18th February, 2019
Date of Result Declaration:	28th February, 2019
Prize money
 • First prize- Rs.2100 
• Second prize- Rs.1100
 • Third prize- Rs.551 
02 consolation prize-Rs.251 
Note: Certificates shall be issued to the entire participant
Method of Submission and Rules
Full text of Essay will be accepted only by email (collegeiamrlaw@gmail.com) on or before 18th February, 2019.
Submission Guidelines
Word Limit: 1000 to 1500 words.
Originality of Manuscripts: All the contributions should be the original work of the contributors and should not have been submitted for consideration in any other Journal. Any plagiarized work will be out-rightly rejected.
Covering Letter: A covering letter with the name(s) of the author(s) and address, designation, institution/affiliation, the title of the manuscript and contact information (email, phone, etc.)
Fonts and Headings: Articles should be in Times New Roman 12 point font and double-spaced. Main Title should be in full capitals, bold and centered 16 point font. Sub-titles should be in sentence case, bold and 12 point font. Author’s names should be in small capitals and centered 14 point font Footnotes should be in Times New Roman 10 point font.
Citation Format Any uniform citation must be follow. 

Rules of Essay contest 
1. The essay should be sent in the word format with 12 font size. It should carry the name of the author and its e mail ID. Any other format of submission is not acceptable. 
2. The essay should contain a declaration saying that it’s original content of the author and is not copied from anywhere. 
3. If the essay is found to be copied it will be rejected and senders ID will be blocked. 
4. IAMR Law College reserves the Copyright of the essays; however in case of copyright infringement (copied matter) IAMR Law College is not liable for it. 
5. IAMR Law College reserves the right to edit the essay for clarity of language, grammar and space in case of publication in E magazine. 
6. One person can send only one essay for one topic it’s advised to go through the essay carefully before sending it once and finally. More than one entry can also be send from the same College 
7. The Essay must be between 1000 to 1500 words.
For any further query please feel free to contact at 09837890088, 08802434640
Or visit our college website www.iamrlawcollege.com 
Registration Form
“Human Rights as a Principle for the Protection of Traditional Knowledge and Indigenous Knowledge” 
Name: ----------------------------------------------------------------------------------------------------------------------

Designation: --------------------------------------------------------------------------------------------------------------

Institution ----------------------------------------------------------------------------------------------------------------

Postal Address: ----------------------------------------------------------------------------------------------------------

Phone No. (Cell) --------------------------------------------------- (Office) ________________________

E-mail Id: -----------------------------------------------------------------------------------------------------------------
Details of the Bank Draft: Draft No. ------------------------------------------------------------------------------

Date: -----------------------------------------------------------------------------------------------------------------------

Place: ----------------------------------------------------------------------------------------------------------------------


Signature of the Delegate-----------------------------------------------------------------------------------------------


image1.png




